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Report of Committee on Private Members bills and Resol cions

The Third Meeting of Committee on Private Members Bills and Resolutions
held on Friday 12t March, 2010 at 11.30 A.M.

The Committee was apprised that as per the provisional calendar of sittings,
Friday, 19t March, 2010 & 26 March 2010 have been allotted for private members

business.

I Private Members Resolutions:
The Committee was apprised that the 16 Notices of Private Members Resolutions

have been received to Assembly Secretariat till date.

The Committee was also apprised that the Balloting for Resolutions to be taken up
on Friday, 19t March 2010 was held on 5% March 2010. The following three

Resolutions received priority:

Sl. Name of Text of Resolution

No. Member

1. Shri Balram This house resolves that under special provisions all
Tanwar urbanized and rural villages of Delhi be exempted from

House Tax, Property Tax etc and be kept out of the purview
of building laws/bye-laws,
This House also resolves that these villages be granted
special concession in electricity and water charges under
special status.
9. Shri Kulwant This House resolves that increasing level of air pollution
Rana be reduced by making the prevailing provisions more
stringent and ensuring strict compliance.
3. Shri Mohan This House resolves that permission to spend MLAs fund
Singh Bisht be granted in those unauthorized colonies which have been
issued provisional certificates.
II Private Members Bills: The Committee was apprised that no fresh Notice of Private
Members Bills have been received to this Secretariat till date.

The Committee authorized Shri Rajesh Jain and in his absence Shri O.P.Babber to
present the Report to the House on the 16th March 2010. %-\

Delhi, (Dr. Yoganmand Shastri)
12tk March, 2010 Chairman & Speaker



